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THE MINISTER OF COMMIRCE
AND CIVIL SUPPLIES AND COOPE-
RATION (SHRI MOHAN DHARIA) .
(») Yes, Sir

(b} Agreement has been recached 12
tne discussions on the supply of Indian
commodities to the USSR during 1978-80
agamst supply by th¢ USSR to India of
crude ol for 1:5 milhon tons a year
during each one of the three vears The
hst of Indian commodities includes a
variety of steel products and non trad-
tional items hke wue ropes alumuium
power cables wood veneers «f tropical
wood, organic dvestuffs essentul oils,
etc m addition to some traditional pro-
ducts  These wall be suitably incorporated
i the annud tral plws 1 exports
to the USSR I the ¢ ponding
years

2 The cxperts included 1 the Soviet
Delegation had  dicussions  with  the
Department of Food and Food Corporation
of India on techmical and logisti question
arising from the Indan propwsals to
return wheat m ieturn for the Soviet
wheat loan obtaincd m 1974 7y These
discussions are expected to be  resumed
shortly with a view to reaching an agree
ment mn this rega

G '] . to D
Hadaa Trust

12 DR VASAA\T RUMAR PAN-
D, Will the Minuter of FINANCE
AND REVIANUE A\ND BANKING
be pleased 10 statc

(a) whether Daw ite Hadia Tiust whose
sole trustee 15 Bobhara Priest D1 Svedna
Burranuddin, has approached the Central
Board of Direct Taxes for g1ant of gencial
exempuon from tax to this trust,

(b) if so, on what grounds and

(c) what deciion Government have
been taken n thi 1egard?

THE MINISTTR OF FINANCIE
AND REVENUF AND BANKING
HRI H M PATEL) (a) Dawate
1a Trust has made a petition for
the grant of general exemption
(b) The mam grounds on which the
Trust has apphied for exemption 1s that
the receipts of the Dawate Hadin are
mamly utilised for religious and chartable
ees It 1s further claimed that
the Dawate Hadix maimtammg or ails
a‘pproxnmuely 3150 ¢ lucational In utu
tions Tt also grants ud to medical
fastitutions and what 14 mamtams moiques
and magbitas of samts who 1re revere |
by and prayed to bv the Com nunuy
(c) The matter 1 unler the constder-
atton <[ the Governmrnt
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Representation from Mine Owners
Association

6?11 SHRI YADVENDRA DUTT
Will the Minuster of FINANCE AND
REVENUE AND BANKING be pleased
to state

(a) whether representations were recei-
ved by Finance Mimstry from the Assen
clation representing the mine owners
and TFederation of Indian Chamber af
Commerce and Industry with regard to
the assessment by Income Tax Depart-
ment and the difficulties laced by them
m respect of the period of Government
management  and

(b) 1f 80, salient £ stur s of the repr sun-
tations and what action (dvernment
hav taken 1n the matter?

THE MINISTER OF TINANCE
AND RLVINUE AND BANKING
(SHRI H M PATLL) (a) Yes Sir

{b) Reptesentauons were made to the
effc ¢ that ither the Inc xne tax Returns
filel by the concerned assessces 1n respect
of the period during which the coalmines
were under Governm nt  management,
should be accepted Ly the Income-tax
Officers or clse ume he allowed beyond
March, 1976 for furmishing the infor-
mation required by the Income-tax

flicers.

Fhe C) nnussioners of Incom  tax were
asked to allow time permisuble under
the Income-tax A t Since the required
particulars could not be furnished, and
since the assessments were made making
certain 1 iditions to the mmcome on the
ground that the utred particulars
were not produced, although the failure
to furmsh the partioulars were
the control of the assewsees 1nstructions
were 1ssued to the Cormmussioners of
Incom~ Tax that the completed assass-
ments be got re-oprnid and further
tmg be gwven for furmshing the infor-

The Com oners were infor-
med that no additions should be made
m the re assessments for failure to furpush
information for reasons beyond the asse-
ssees’ control

Umport of Copra and Coconut Oll

6414 SHRI B K NAIR Wil the
Minuster of COMMERCE AND CIVIL
SUPPLIES AND COOPFRATION be
pleased to state

(a) th cuantity of corpa and coconut
o mmported 1nto the country since the
recent relaxatiya  of restrictions  and
teduction of duty, and



161 Written Answers SRAVANA 14, 1899 (SAKA) Written Answers 162

(b) whether any more imports are tofbe
permitted if so0, the quantity thereof?

THE MINISTER OF COMMERCE
AND CIVIL SUPPLIES AND COOPE
RATION (SHRI MOHAN DHARIA) :
(a) and (b) : Import duty on coconut
oil was reduced with effect from goth
May, 1977. Information about imports
of coconut oil after this date is not avail-
able as yet. lssue new licences for
import of cocunut oil has been stopped
with effect from rgth July, 1977, and
actual imporis against licences already
issued will be mounitored su that total
imports do not exceed a certain limit,

widt & garf w§ w1 fanfo
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Loan sanctioned to small farmess

R

6416. SHRI SRIBATCHA DIGAL :
Will the Minister of FINANCE AND
‘REVENUE AND BANKING be pleased
O state ¢

(a) the grigeria, foll i
s b ook o we o i
loans b0 gapdl © i S
security to furnish;-

1909 LS—6.

(b) ‘tll;e m'mn.vmtmr of lomls sanctioned
to small farmers sgriculture purpose
by the nationalised banks in the district

Phulbani, Orissa during the year
1976-77;

(c) the number of farmers benefited
from it;

(d) the number of applications still
pendmgh with the bank. for more than
a month as on 1st July, 1977 for grent
of loans to the farmers in Phulbani dis-
trict; and

(¢) the reasons for delay m taking
action on such pending applications?

THE MINISTER OF FINANCE
AND REVENUE AND BANKING
(SHR1 H. M. PATEL) : (a) In zd-
vancing agricultural loans Banks are
increasingly taking into account the
purpose and the incremental income
expected from a  scheme,

The landless labourers who are not
in a potition to offer any tangible security
are provided short-term credit under
the Group Guarantee Scheme. Third
party guarantee, if available, 15 also taken.
Security is not regarded as the prime
consideration and wheie a  borrower
is not in a pasition to offcr any security,
it is not inssted upon.

(b) and (c). The number of accounts
and amounts outstanding in agricultural
Joans granted by Scheduled Commercial
Banks as on the last Friday of December
1976 in Phulbani (Boudh-Khondmal)
District in Orissa are as under :(—

Number of accounts Balance
outstanding
533 Ras. g° 35 lakhs

Separate information in respect of Nation~
alised Banks is not available,

(d) and (¢). Reserve Bank has reported
that information in this respect 18 net
available.§

MWI-

6417. SHRI SRIBATCHA DIGAL :
Will the Minister of FINANCE AND
REVENUE AND BANKING be plessed
to state @

(8) whether it is a fact that even
after the creation i i
Commision the wnationalised are





